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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 240 OF 2024

IN THE MATTER OF:

SINGRAULI PRADOOSHAN MUKTI VAHINI & ORS. ...APPLICANT

VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS
INDEX
S. PARTICULARS PAGE
NO. NO.

1. AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE,
SONBHADRA, UTTAR PRADESH IN COMPLIANCE
WITH ORDER DATED 09.09.2025 OF THE HON’BLE

TRIBUNAL

2. A COPY OF AFFIDAVIT DATED 08.09.2025 IS ANNEXED

HEREWITH AND MARKED AS ANNEXURE-1

3. A COPY OF INSPECTION REPORT DATED 26.11.2025 IS

ANNEXED HEREWITH AND MARKED AS ANNEXURE-2

4. A COPY OF LETTER DATED 27.11.2025 IS ANNEXED

HEREWITH AND MARKED AS ANNEXURE-3
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5. A COPY OF LETTER DATED 29.11.2025 ALONG WITH

THE TEST REPORTS IS ANNEXED HEREWITH AND

MARKED AS ANNEXURE-4

6. A COPY OF LETTER DATED 21.11.2025 ALONG WITH

PHOTOGRAPHS OF THE HEALTH CAMPS IS ANNEXED

HEREWITH AND MARKED AS ANNEXURE-5

7. A COPY OF LETTER DATED 13.11.2025 IS ANNEXED

HEREWITH AND MARKED AS ANNEXURE-6

THROUGH COUNSEL

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL-bhanwar09jadon(@gmail.com

PHONE NO.-6375115224

Date: 01.12.2025
Place: Noida
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SINGRAULI PRADOOSHAN MUKTI VAHINI & ORS. ...APPLICANT
VERSUS

UNION OF INDIA & ORS. ...RESPONDENTS

AFFIDAVIT _ON___BEHALF OF DISTRICT MAGISTRATE,

SONBHADRA, UTTAR PRADESH IN COMPLIANCE WITH ORDER

DATED 09.09.2025 OF THE HON’BLE TRIBUNAL

I, Badri Nath Singh aged about 56 years, S/o Shri Jagannath Singh, posted as

District Magistrate, Sonbhadra, Uttar Pradesh do hereby solemnly affirm and

state as under:

1. That, I the Deponent in the above captioned matter, am fully conversant with

_ the facts of the case and am competent and authorized to swear the present
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2. That, I state that the contents of this reply have been drafted by my counsel on
my instructions, and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

I. BACKGROUND OF THE MATTER

3. That, in the present matter, the residents of Sonbhadra District of Singrauli
have claimed compensation on account of the medical complications faced by
them due to industrial pollution in that area. The Applicants have alleged that
large number of industrial units have been set up in the area beyond carrying
capacity.

4. That, the Principal Secretary, Environment, Forest and Climate Change
Department, Govt. of Uttar Pradesh filed an affidavit before this Hon’ble
Tribunal dated 08.09.2025 (hercinafter referred to as ‘Affidavit dated

08.09.2025’), which is on record at judicial page numbers 1195-1277.

T

5. That, the above captioned matter was last listed for hearing on 09.09.2025

wherein the Hon’ble Tribunal directed as under:

&
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“..9. Request made by Learned Counsel for the applicant that if any joint
inspection of the affected area is planned in future by the State authorities,
then one representative of the applicant may also be included therein, has not
been opposed by Counsel for State of Uttar Pradesh.

10. It has been pointed out that AIIMS, Bhopal has been involved in carrying
out the study of the affected area. Hence, on receipts of the report from the
AIIMS, Bhopal, State authorities will place it before the Tribunal.

12. Liston 02.12.2025... "

IIl. SITE INSPECTION BY THE INTER-DEPARTMENTAL
COMMITTEE ON 26.11.2025.

6. That, in compliance with the directions of this Hon’ble Tribunal, the inter-
departmental committee conducted a fresh site inspection of Ballia Drain on
26.11.2025 in the presence of the applicant and his representatives. The
following officers and representatives were present during the inspection:

a. Mr. Arun Singh, Executive Engineer, UP Jal Nigam (Rural), Sonbhadra;
b. Mr. J. N. Tiwari, Assistant Environment Engineer, UPPCB, Sonbhadra;
c. Mr. Gyanendra Kumar, Naib-Tehsildar, Dudhi Tehsil, Sonbhadra;

d. Mr. Radha Krishna Pandey, Forest Officer, Anpara, Dudhi Tehsil,
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e. Applicant, Mr. Rameshwar (Singrauli Pradooshan Mukti Vahini), along
with his representatives—Mr. Ashok Singh, Mr. Ramvraksh, and Mr.

Kevla Dubey.

A copy of inspection report dated 26.11.2025 is annexed herewith and marked

as Annexure-2.

7. That, at para 6 (ix) in the report dated 26.11.2025 mentioned in para above, it
has been informed that during the fresh site inspection, samples of surface
water and industrial effluents from these 7 locations were again collected in

presence of the applicant and his representatives:

S. No. Sampling Point Geo-Coordinates

1. ETP outlet of m/s Northern Coalfields Pvt. | 24.146224 Longitude
Ltd., Dudhichua Project 82.672687 Latitude

2 Confluence point of M/s Jayant Project | 24.136114 Longitude

drain after meeting with Ballia drain near | 82.666548 Latitude

Shri Hanuman Temple

3. Ballia drain near Ballia drain bridge 24.122547 Longitude
82.667622 Latitude

4. Ambedkar Nagar Colony drain after | 24.119213 Longitude
meeting with Ballia Drain 82.677442 Latitude

5. Ballia Drain near Telgaon Bridge (before | 24.099388 Longitude
meeting Arihant Reservoir) 82.700546 Latitude

ETP Outlet of NTPC Shaktinagar 24.100932 Longitude
82.71336 Latitude

l TP Outlet of NTPC Shaktinagar 24.107397 Longitude
i 82.689576 Latitude

S
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8. That, the samples collected from above-mentioned seven points have been
sent to UPPCB Laboratory, Lucknow for testing and the report is awaited at

present.
IV. UPDATED STATUS WITH RESPECT TO CPCB SUGGESTIONS
AS RECORDED IN THE INTER-DEPARTMENTAL COMMITTEE

REPORT

i. Monitoring of Ground Water Quality

9. That, as stated in the Affidavit dated 08.09.2025 at para 12 (judicial page
1210), ground water samples were collected from 27 villages situated within
a 10 km radius of NTPC Shaktinagar and the coal mines at Khadia, Bina,
Krishnashila, Kakri, and part of Dudhichua area in Pargana Singrauli, District
Sonbhadra. In this regard, the Executive Engineer, UP Jal Nigam (Rural), vide
Executive Engineer, UP Jal Nigam (Rural), vide letter no. 6317/M-12/06
dated 27.11.2025 has informed that out of the 27 samples tested, only two

villages—Belvadah and Partaliya—were found to have fluoride levels
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The test report of 27 samples is attached as Annexure- 34 and forms part of
Annexure-3.

10.That, vide the letter dated 27.11.2025 mentioned above, it has also been
informed that in the two villages namely Belvadah and Partaliya, treated
potable water is being provided through pipe line.

11.That, further, the committee report (kindly refer to para 8 of the inter-
departmental committee report i.e., Annexure-2 of the present affidavit) has
informed that presence of fluoride in ground water is a Geogenic factor.

12.That, vide the letter dated 27.11.2025 mentioned above, it has also been
informed that Basti Kuber Nagar of village Chilkadand is situated on railway
land; and Basti Shivaji Nagar and Prem Nagar are on NTPC land. For these

reasons pipeline works at these areas could not be carried out at these three

bastis.

ii. Provision of Safe Drinking Water

13.That, in addition to as mentioned in Affidavit dated 08.09.2025, para 13
(judicial page 1211), the Executive Engineer, UP Jal Nigam (Rural), vide
letter dated 27.11.2025 (Annexure-3 of the present affidavit), has informed

that out of the 103 villages identified with excess fluoride in groundwater, 54

projfimately 50-70% of their water requirement through piped supply,
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while in the remaining 38 villages, pipeline testing work is underway and is
scheduled for completion by the end of December 2025.
The lists of 54, 11 and 38 villages are attached as Annexures 3B,3C and 3D

respectively; and forms part of Annexure-3.

iii. Treatment of Effluents in Ballia Drain

14.That, in addition to as submitted in Affidavit dated 08.09.2025, para 19
(judicial page no. 1215-1216), UP Jal Nigam (Rural), vide letter dated
27.11.2025 (Annexure-3 of the present affidavit) has informed that during
Inter-Departmental Committee site inspection dated 27.08.2025 and
28.08.2025, groundwater samples were collected from locations parallel to the
Ballia Drain and were deposited to UP Jal Nigam (Rural), Sonbhadra
laboratory for testing. It has been informed that the quantity of effluents in all
the 8 samples have been found within the prescribed limits.

Test report of the 8 ground water samples is attached as Annexure-3E and
forms part of Annexure-3.

15.That, in addition to as submitted in Affidavit dated 08.09.2025, paras 15-18
(judicial page no. 1213-1215), RO, UPPCB vide letter no. G-1329/0.A. No.

240/2024-25 dated 29.11.2025 has informed 8 samples of Ballia Drain and

Limigs v

5/ >
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A copy of letter dated 29.11.2025 along with the test reports is annexed

herewith and marked as Annexure-4.

iv.  Periodic Health Check-ups
16.That the CMO, Sonbhadra, vide letter No. CMO/NGT/Health-Checkup-

Camp/2025-26/5767 dated 21.11.2025, has informed that since 18.08.2025, a
total of 25 health camps have been organized at various locations in Sonbhadra
District. In these camps, 2,206 patients were examined, of whom 382 were
diagnosed with respiratory ailments and 654 with fluoride-related ailments.
Out of the 382 respiratory patients, 294 received treatment at the camps and
98 were referred to hospitals. Similarly, out of the 654 fluoride-affected
patients, 651 were treated at the camps and 3 were referred to hospitals. The
referred patients were sent to C.H.C. Myorpur and District Joint Hospital,
Lodhi for further treatment

A copy of letter dated 21.11.2025 along with photographs of the health camps

is annexed herewith and marked as Annexure-5.

V. Expansion of NCAP Implementation

in addition to as mentioned in Affidavit dated 09.09.2025, para 21

page 1217), UPPCB vide letter no. H34575/UPPCB/CL/498/Peer-
2024-25 dated 13.11.2025 has informed that the study titled:

rehensive Source Apportionment, Emission, Inventory and Carrying

9




1307

Capacity’ for Anpara City, District Sonbhadra has been submitted by IIT-
Kanpur and the same has been forwarded to the peer review committee
inviting their suggestions/comments so the findings of the report could be
finalised.

A copy of letter dated 13.11.2025 is annexed herewith and marked as

Annexure-6.

V. FURTHER REPLY

18.That, the Hon’ble Tribunal vide order dated 09.09.2025 directed as follows:
“...10. It has been pointed out that AIIMS, Bhopal has been involved in
carrying out the study of the affected area. Hence, on receipts of the report
Jrom the AIIMS, Bhopal, State authorities will place it before the
Tribunal...”

19.In compliance with the aforementioned directions of Hon’ble Tribunal, the
committee report (kindly refer to paral0 of the inter-departmental committee
report i.e., Annexure—2 of the present affidavit) has informed that as per the

MoU between UPPCB and AIIMS Bhopal, three studies are being carried out,

g
- Mq‘\\\ Title Timeline
1. "’_i?\-.\Health Related Effects of Air, Water and Soil | 31.12.2025

\“ T

5}Pollution on Human Beings, Due to the Thermal

0 B s
)

\ \
\ \ ,
N » 4 }

N -

. - Ft )

\ ’ AT v S

A ¥ g oA
NN Vi oy s
: T
e T




1308

Power Plants (Tpps) and Other Similar Industries in
Sonbhadra District of Uttar-Pradesh.

2. Investigating The Adverse Effects of Fly Ash |31.07.2026
Exposure on Animal Models and Food Animals in
Sonbhadra District of Uttar-Pradesh: Implications for
Human Health.

3. Evaluating the Health Impact of Environmental | 31.01.2027
Pollutants in Population of Sonbhadra District of
Uttar Pradesh and Laboratory Based Three-
Dimensional Lung Organoid Platform: A Health
Assessment Study. |

20.Hence, this reply is respectfully submitted for kind perusal of this Hon'ble
Tribunal.
21.That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

-
-

%\

N
DEPONENT
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contents of the above affidavit from paragraphs Ett‘o‘; 2 are true and correct to
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 240 OF 2024
IN THE MATTER OF:
SINGRAULI PRADOOSHAN MUKTI VAHINI & ORS. ...APPL]CA'I\I;I;[:‘I
VERSUS

UNION OF INDIA & ORS. RESPONDEV

RESPONSE __ ON__ BEHALF _ OF _ PRINCIPAL SECRET@

ENVIRONMENT, FOREST AND CLIMATE CHANGE DEPARTMEN EE

GOVT. OF UTTAR PRADESH IN COMPLIANCE OF THE ORDER DT \

,‘ 2 l- T1
B w.JJ’“(-
& mhlﬂ' i

2 1. That I, the Deponent in the above captioned matter am fully conversant
with the facts of the case and is competent and authorized to swear the

present affidavit.

and nothing material has been concealed therefrom.

AMBRISNMA

ADVQCATE & NOTARY
Vill. Devi Ganj, Anaive
Adempur

0 c"b'q\lﬂ‘“
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j BACKGROUND OF THE MATTER

3. That in the present matter, the residents of Sonbhadra District of Singrauli
have claimed compensation on account of the medical complications faced
by them due to industrial pollution in that area. The Applicants have
alleged that large number of industrial units have been set up in the area

beyond carrying capacity.

II. DIRECTIONS OF THE HON’BLE TRIBUNAL ON THE LAST

DATE OF HEARING

4. That the above captioned matter was last listed for hearing on 08.07.2025,

wherein the Hon ble Tribunal directed as under:

. Though the Respondent No. 3, State of UP through the Chief Secretary
is served, but is not represented today. This is the 6th listing of this OA but
the reply on behalf of Respondent No. 3 has not been filed till now.

Therefore, we have no option but to direct the Respondent No. 3, Chief
Secretary, State of UP to appear on the next date of hearing and assist the

Tribunal "

5. That the Deponent tenders unconditional apology for theinconvenience

AMBRISH KUMAR
ADVOCATE 8 NOTARY

] " "!‘:}'. D'ﬂ--’: aganj, ANAIYR
SBmpur Janub
\*L,Q“\

.D.O B&\ h


Shivansh Sharma

Shivansh Sharma

Shivansh Sharma
the
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caused to this Hon’ble Tribunal due to non-submission of the response and
assistance on behalf of the State of U.P. The Deponent further assures that
utmost care and due diligence shall be exercised in future to ensure that
such lapse does not recur, and all directions of this Honble Tribunal shall

be complied IN U€ otter and spirit.

II. MEETING CONVEYED ON 26.08.2025 UNDER THE

CHAIRMANSHIP OF PRINCIPAL SECRETARY,

ENVIRONMENT, FOREST AND CLIMATE CHANGE

DEPARTMENT, GOVERNMENT OF UTTAR PRADESH

6. That in compliance of the aforementioned order dated 08.07.2025 passed

e by Hon’ble Tribunal. the Principal Secretary, Environment, Forest and
Ll

>
P

-+ Climate Change Department, Government of Uttar Pradesh has conveyed

ot
/ ;
- 7
'
f /

w § 8?

O meeting dt. 26.08.2025 and has reviewed the status of the suggestions of

[}

T TN \ " "2 CPCB in the report dt. 04.03.2025 with the concerned departments.
\“-:_.t; ) -
> OF
7. That during the said meeting the following suggestions of the CPCB report
were discussed:-
i. Suggestion No. 1:
“The ground water quality of the area needs to be extensively and
\ regularly  monitored by the ground water department and
USRS Ko
Cc
Vil Davi G NOTARY


Shivansh Sharma

Shivansh Sharma
in true
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investigation be carried out about the causes of occurrences of
elements being Iron, Fluoride, Nitrates and Mercury in
concentration  higher than BIS drinking water quality

specifications.”

Discussion:

[t was informed by the Uttar Pradesh Ground Water Department that
they presently operate only 3 laboratories at the State level, which
are not accredited by NABL. However, Uttar Pradesh Jal Nigam has
established laboratories in all districts for analysis of drinking water.
Accordingly, it was directed to the Uttar Pradesh Pollution Control
Board to provide the details of sites for groundwater sample
collection to the Ground Water Department, which shall in turn
ensure quarterly monitoring of groundwater quality through the
laboratories of Uttar Pradesh Jal Nigam. Further, causes for the
occurrence of elements such as Fluoride, Nitrates, and Mercury
beyond BIS standards shall be regularly investigated, and progress
reports shall be transmitted to the Department of Environment,
Forest and Climate Change, Government of Uttar Pradesh.

(Directions to be complied by: Namami Gange & Rural Water

Ny Department / UPPCB)

B e

AR

(um
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Suggestion No. 2

“The concerned department must provide safe drinking water in
area where water quality is not fit for drinking, either through water

treatment plants or by supplying from other sources.”
Discussion:

The representative of Namami Gange & Rural Water Supply
Department apprised in thepeeting that 103 fluoride-affected villages
in Sonbhadra district have been identified, out of which 52 villages
are being supplied treated surface water under Jal Jeevan Mission.
In the remaining 51 villages, pipeline works for drinking water

supply are under progress. It was decided that the District

Magistrates of Sonbhadra and Singrau]i’ State of MP shall obtain the detailed reports

from the concerned departments and submit the same to the
Department of Environment, Forest and Climate Change,
Government of Uttar Pradesh within three days.

(Directions to be complied by: District Magistrate, Sonbhadra &

District Magistrate, Singrauli, Madhya Pradesh)

AMBRISH KUMAR
ADVOCATE & NOTARY
Vill. Devi Ganj, Anaive

Adampur
0

anubi

bd\\'\,

e


Shivansh Sharma

Shivansh Sharma
apprised in the

Shivansh Sharma

Shivansh Sharma
, State of MP shall obtain the detailed reports
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Suggestion No. 3

“The Ballia drain which joins Rihand reservoir must be trapped for
effluent being discharged and tapped effluents be subjected to

adequate treatment.”
Discussion:

The District Magistrate, Sonbhadra, through video conferencing,
informed that the Ballia drain originates from Madhya Pradesh and
joins the Rihand reservoir at the border of Madhya Pradesh and Uttar
Pradesh. The District Magistrate, Singrauli, clarified that while the
majority portion of the drain flows within Uttar Pradesh, a part lies
in Madhya Pradesh. It was therefore resolved that both District
Magistrates shall jointly conduct a survey of the Ballia drain and
furnish a detailed report within three days to the Department of
Environment, Forest and Climate Change, Government of Uttar
Pradesh.

(Directions to be complied by: DM Sonbhadra & DM Singrauli,

MP)

Y

OTARY _ .
anl, Analye
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Suggestion No. 4

“The health department should ensure periodic health checks in
the area specifically in respect of health impacts of air pollution
and diseases related to higher concentration of Fluoride, Nitrate

and Iron in drinking water.”
Discussion:

The Uttar Pradesh Pollution Control Board apprised that a letter has
already been 1ssued to the Department of Medical, Health & Family
Welftare for initiating health checks in affected areas, and a
complhiance report is awaited. The representative of the Health
Department present in the meeting confirmed that an action plan has
been prepared to organize health camps in both rural and urban
areas, with 16 camps scheduled till October, out of which 4 were
organized in August. It was decided that the Department of Medical,
Health & Family Welfare shall submit a compliance report to the
Department of Environment, Forest and Climate Change without

delay.

(Directions to be complied by: Medical, Health & Family Welfare

Department., Govt. of U.P.)

AR
AMBRISH KUMAR

ADVOCATE & NOTARY
Vill. Devi Ganj, Anaiva

Adampur

nubli

0 X oﬂ\\'\,f
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V. Suggestion No. §
“Under National Clean Air Program (NCAP), pollution control
plan is being implemented in Nagar Panchavat, Anpara area.
Similar plans be prepared and implemented for the entire Severely
Polluted Area. Source apportionment study for the area may be
conducted from a reputed technical institute by the concerned
SPCBs and the same be taken into account for preparation of the

said air pollution control plans.”
Discussion:

It was informed by the Uttar Pradesh Pollution Control Board that
under the National Clean Air Program, a pollution control action
plan has already been prepared for Nagar Panchayat, Anpara, and
work 1s underway by concerned departments and industries. Further,
the UPPCB has commissioned IIT Kanpur to conduct a

comprehensive study on source apportionment, emission inventory,

and carrying capacity for Anpara city, which is expected to be
completed by October 2025. It was resolved that a compliance report
regarding these works be submitted by the UPPCB within three days
to the Department of Environment, Forest and Climate Change.

(Directions to be complied by: UPPCB)

.4 T

ADVOCATE & NOTARY
Vill. Devi Ganj, Anaivs

M.m%"gJT%blG\ \ K



AMBRISH KUMAR
I DVOCATE & NOTARY
Vili. Davi Ganj, Anaiva '

vi.
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Suggestion No. 6

“To control the emission in air through industries, SPCBs should
periodically check and ensure the compliance of stipulated emission
norms. To reduce dust pollution caused by transportation of coal
and ash, the concerned industries should ensure that transportation
is done in an environmentally safe manner by their contractor
transporters and the transport authorities also need to strengthen

enforcement in this regard.”
Discussion:

The Uttar Pradesh Pollution Control Board reported that 23
Continuous Ambient Air Quality Monitoring Stations (CAAQMS)
are operational in industrial units across Sonbhadra, and these are
connected to the CPCB server. Action plans for thermal power
plants, coal mines, and other industries have been prepared and are
being monitored by the UPPCB. However, it was emphasized that
the Transport Department must also ensure dust control during coal
and fly ash transportation. Accordingly, it was decided that the
UPPCB shall submit a compliance report regarding monitoring of
industries within three days, and the Transport Department shall

take effective enforcement measures and submit its compliance

Aﬂ'lﬂ}gulgdclnu@E\ \ -\A/\
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report within the same period to the Department of Environment,

Forest and Chimate Change.

(Directions to be complied by: UPPCB / Regional Transport Officer,

Sonbhadra)
vii. Suggestion No. 7

"SPCBs to expeditiously complete the implementation of CEPI
action points prepared and submitted by them and identify
additional action points to mitigate the air pollution to reduce the

CEPI scores.”
Discussion:

The Uttar Pradesh Pollution Control Board informed that a CEPI
(Comprehensive Environment Pollution Index) action plan for the
Singrauli area (U.P.) has been prepared and submitted to CPCB,
while an action plan has been prepared by the Madhya Pradesh

Pollution Control Board for its territory. Implementation progress is

being uploaded on the CEPI Action Plan Review Portal, where it
presently reflects 70% completion, work is in progress for remaining
30%. It was decided that the UPPCB shall submit a compliance

report regarding implementation of CEPI action points to the



AMBRISH
ADVOcaTe

. Vill. De
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viil.

1320

three days.
(Directions to be complied by: UPPCB)
Suggestion No. 8

"SPCBs to organise inter-state meetings with the District
Administrations and other concerned stakeholders like RTO, mining
department etc. to address and resolve the interstate issues and
share the minutes of the inter-state as well as intra-state meetings

on the CEPI Portal.”

Discussion:

It was decided that the District Magistrates of Sonbhadra and
Singrauli, along with all concerned departments, shall jointly
conduct regular inter-state and intra-state meetings to review and
monitor implementation of CEPI action points for the Singrauli
region. The minutes of such meetings shall be uploaded on the CEPI
Action Plan Review Portal, and compliance reports shall be
simultaneously furnished to the Department of Environment, Forest
and Climate Change, Government of Uttar Pradesh.

(Directions to be complied by: UPPCB/ MPPCB)

A Copy of the minutes of meeting dt. 26.08.2025 has been annexed

I | T
a7

"“b‘}gr‘o ﬂ\' T

herewith as ANNEXURE R-1. 4’

11
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IV. MEETING CONVEYED ON_ 27.08.2025 UNDER _THE

CHAIRMANSHIP OF ACTING CHIEF SECRETARY, STATE

OF UTTAR PRADESH

8. That further, a meeting was convened under the Chairmanship of the
Acting Chief Secretary, Government of Uttar Pradesh, on 27.08.2025,
wherein the discussions and decisions taken in the abovementioned
meeting held on 26.08.2025 under the Chairmanship of the Principal
Secretary, Environment, Forest and Climate Change Department were
duly acknowledged, reviewed and reiterated for effective compliance. The
Acting Chief Secretary emphasized upon the concerned departments to
ensure strict adherence to the directions of the Hon’ble Tribunal and to

OTT ARY furnish action taken reports within the stipulated timelines.
/V_\ &

AA Copy of the minutes of meeting dt. 27.08.2025 has been annexed

erewith as ANNEXURE R-2.

CONSTITUTION OF INTER DEPARTMENTAL COMMITTEE

9. That in compliance of the direction in the meeting dt. 26.08.2025, the
District Magistrate, Sonbhadra vide letter dated 26.08.2025 has constituted
an Inter Departmental Committee comprising of:

e Sub-Divisional Magistrate, Tehsil Duddhi, Sonbhadra.

A\’Mﬁwest Officer, Renukoot Forest Division, Sonbhadra.
AMBRISH KUMAR -- ﬂ

ADVOCATE & NOTARY
- VHll. Devi Ganj, Anaiye

EEI\S 12



1322

e Regional Officer, UP Pollution Control Board, Sonbhadra.

» District Panchayat Raj Officer, Sonbhadra.

e Executive Engineer, UP Jal Nigam (Rural), Sonbhadra.

e [xecutive Officer, Nagar Panchayat, Anpara, Sonbhadra.
for compliance. Further, the District Magistrate, Sonbhadra vide
letter dated 03.09.2025 has provided the committee report with
respect to the suggestions of CPCB affidavit dated 04.03.2025.

Copies of letters dt. 26.08.2025 and 03.09.2025 have been annexed

herewith as ANNEXURE R-3.

VI. INSPECTION BY THE INTER REPARIMENTACOMMITTEE ON

27.08.2025 AND 28.08.2025

10.That in pursuance thereof, the above committee conducted

o))
."’ i -..r__ :I
/'}‘; /e Shri Arun Singh, Executive Engineer, UP Jal Nigam (Rural),

}'

L1
¥ . ;.
4
'u‘ ¥ J

\ t

) Sonbhadra.
e Shri J.N. Tiwari, Assistant Environmental Engineer, UP Pollution

Control Board, Sonbhadra.

e Shri Ravi Shankar Sharma, Regional Forest Officer, Anpara,

e e
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e Shri Satyesh Singh, Regional Lekhpal, Kota, Tehsil Duddhi,

Sonbhadra.

A Copy of the committee report have been annexed herewith as

ANNEXURE R-4.

Photographs of the said inspection have been annexed with the

said report.

11.That as per the Committee Report, the present status with respect to the
suggestions made by the Central Pollution Control Board (CPCB) is set

out hereunder for the kind consideration of this Hon ble Tribunal:
i Monitoring of Ground Water Quality

12.That CPCB had suggested extensive and regular monitoring of ground

water by the Ground Water Department and investigation into the causes
t occurrence of Iron, Fluoride, Nitrates, and Mercury beyond BIS
rinking water quality standards. In compliance, the Executive Engineer,
U.P. Jal Nigam (Rural), Sonbhadra, vide letter dated 02.09.2025, has
intimated that, in consultation with UPPCB, Sonbhadra and UP Ground
Water Department (Geo-Physical Survey Division), Mirzapur, ground
water samples have been collected from 27 villages situated within a 10

,’}\ km radius of NTPC Shaktinagar and Coal Mines Khadia, Bina,
AMBRIS

K' M =
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Krishnashila, Kakri, and partially Dudhichua area located in
Pargana—-Singrauli, District Sonbhadra. It has further been informed
that such sampling shall be carried out on a quarterly basis by U.P. Jal

Nigam (Rural). Sonbhadra.

A copy of the said letter dated 02.09.2025 stands annexed as Annexure-

3A to the Committee Report.
ii.  Provision of Safe Drinking Water

13.That CPCB had recommended that in areas where ground water is unfit for
drinking, safe water should be provided through treatment plants or
alternative sources. In this regard, the Executive Engineer, U.P. Jal
Nigam (Rural), Sonbhadra, vide letter dated 01.09.2025, has reported
that 120 settlements in 103 villages of District Sonbhadra are affected

.. by fluoride contamination. To address the issue, surface source-based
5\ A

"\. 'ﬁfillage group drinking water projects are being implemented under the Jal

o/

v Yo, oy ! Jeevan Mission. Out of the aforesaid 103 villages, 77 are covered under

Fow
/ ~ 4
¢ f

i ', "/ the Jheelo Bijpur scheme, 07 under the Harra scheme, 03 under the

Parasi Belwadah scheme, 13 under the Amwar scheme, and 03 under

previously constructed schemes. Presently, piped water supply is

functional in 52 villages, while pipeline testing is in progress in the
AMBRISH KUMAR a

ADVOCATE & NOTARY
Vill. Devi Ganj, Anaivs
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remaining 51 villages and is likely to be completed by September,

2025.

A copy of the said letter dated 01.09.2025 is annexed as Annexure-3B

to the Committee Report.
fii. Control of Air Emissions and Dust Pollution:

14.That CPCB had emphasized periodic inspection of industries by SPCBs to
ensure adherence to emission norms and reduction of dust pollution during
coal and ash transportation. In this regard, the U.P. Pollution Control Board
has prepared a comprehensive action plan in a tabular format for
monitoring pollution control measures adopted by 14 Thermal Power
lants, NCL. Coal Mines, stone crushers, and other industries in
nbhadra. The compliance status (completed or under progress/
1'€maining work) and timelines of such action plans has been mentioned in
the said implementation status. That the said Thermal Power Plants/ Coal
Mines/ other industries are being regularly monitored by UPPCB. That it
is further submitted that the Inter-Departmental Committee shall monitor
and ensure that the transport authorities take adequate measures to
strengthen enforcement so that transportation activities are carried out by

the contractor/transporters in an environmentally safe manner.

s wmi\m

B
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The implementation status has been compiled and forms part of Annexure-

3C of the Committee Report.

iv.  Treatment of Effluents in Ballia Drain

[ 5. That CPCB had recommended trapping of the Ballia drain and treatment
of effluents prior to its confluence with the Rihand Dam Reservoir. As
per the Committec’s inspection. the Ballia drain originates near
Northern Coalfields Ltd. Dudhichua Project at geo coordinates -
24.147156 Latitude and 82.671414 Longitude, and during inspection, the

stretch was found dry with desilting works in progress. It was further noted

that no industrial effluent was being discharged by NCL Dudhichua
o the drain. However, it was noted that at a distance of about 500 to
0 meters, a drain coming from treated effluents from the Jayant
- e x;;;'-rmining project, VI.P. meets Ballia drain near Shri Hanuman temple at
geo-coordinates 24.136114 latitude and 82.666548 longitude.
Thereafter, the untreated sewage of the population situated in the border of
village Dudhichua, Madhya Pradesh and population situated at Ambedkar

Nagar Colony, located at Shivaji Nagar, Uttar Pradesh are also meeting

with Ballia drain.

F{.The Ballia drain flows through NTPC Shakti Nagar, Uttar Pradesh and

AMBR 2 \‘frwj:,.\
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pi uaye

L‘a.r)_-'qu;p‘g cgsg 0\ KJW

17



1327

NTPC Vindhya Nagar, Madhya Pradesh and covers a total stretch of
around 7 to 8 kilometers and finally meets with the Rihand Reservoir in

Uttar Pradesh,

17.Further, District Magistrate, Sonbhadra has directed to UP Jal Nigam
(Rural), Sonbhadra to take necessary steps for treatment of domestic

sewage of Ballia drain.

18.The committee during inspection has collected water samples from
different locations and deposited the same to the laboratory of UPPCB for

analysis. The details are tabulated below:

S.No. Sampling location Geo-coordinates
1 Outlet of ETP at NCL Dudhichua | Latitude 24.146224
Project, Sonbhadra Longitude 82.672687

2 Ballia drain near Shri Hanuman | Latitude 24.136114

Mandir after confluence with drain | Longitude 82.666548

coming from Jayant Minin
2 y

Project, M.P.
3 Ballia drain near Ballia drain| Latitude 24.122547
Bridge Longitude 82.667622

AMBRISCU\KUMAR : il/

ADVOCATE & NOTARY
. Vill. Devi Ganj, Anaiys
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S.No. Samplfﬁg location Geo-coordinates

4 Ambedkar Nagar Colony drain | Latitude 24.122538
near Shivaji Nagar Behind NCL | Longitude 82.677513

Khadia colony.

5 Ballia drain after confluence with | Latitude 24.119213

Ambedkar Nagar Colony drain Longitude 82.677442

6 Ballia drain near Telgaon Bridge | Latitude 24.099388

before confluence to Rihand dam | Longitude 82.700546

7 Outlet of ETP, NTPC Shakti Nagar | Latitude 24.100932

Longitude 82.71336

8 Outlet of STP, NTPC Shakti Nagar | Latitude 24.107397

Longitude 82.689576

/ That the results of the water analysis reports are under progress and

are still awaited.

19.Further, during inspection, the U.P. Jal Nagam (Rural), Sonbhadra has also
collected the Ground water samples from the parallel locations of the
Ballia drain and deposited the same in the laboratory of UP Jal Nigam

(Rural), Sonbhadra for analysis. The details are tabulated as below:

AVBRIS) % q
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S.No. Sampling location

| | Near Shivaji Nagar, Village-

Geo-coordinates

Latitude 24.106492

Chilkatand Longitude 82.689193
2 Near Chandoli, Village- | Latitude 24.1119184
Chilkatand ' Longitude 82.67889

3 | Premnagar, Village-Chilkatand

|

| Latitude 24.114419
Longitude 82.702844

4 Ambedkar Nagar Village-

Latitude 24.123971

Chilkatand Longitude 82.673729
5 Kota Basti, Village- Kota . Latitude 24.105283
Longitude 82.725884
6 Old Kota Basti, Village- Kota ' Latitude 24.09368
' Longitude 82.708352

7 Green Heart Colony, Village-

' Latitude 24.1070763

Kota - - Longitude 82.7218
8 Near Shri Hanuman Mandir, Latitude 24.098243
| | Village-Kota ' Longitude 82.70861
ﬂ.‘lg-. .-m 1::\
Syl W
. f.-" 3 <, #\ Periodic Health Check-ups
'Ji % ;_.‘_‘ ) _‘:L ] Il
A‘\ “”‘ : 29.That CPCB had recommended periodic health check-ups focusing on

diseases linked with high concentrations of Fluoride, Nitrates, and Iron in

drinking water. In compliance, the Joint Secretary, Health Section-7,

Government of Uttar Pradesh, vide letter dated 25.08.2025, has informed

that an action plan is being prepared and health camps are being organized

in affected rural and urban areas. Out of the 16 health camps proposed

till October, 2025, four have already been organized in August, 2025.

ADVOCATE & NOTARY
Devi Ganj, Anaiy:
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Copy of the said letter dated 25.08.2025 is annexed as Annexure-3E to the

Committee Report.

vi.  Expansion of NCAP Implementation:

21.That CPCB had advised preparation and implementation of air pollution
control plans for the entire Severely Polluted Area (SPA), along with a
source apportionment study. It is submitted that the U.P. Pollution
Control Board has engaged IIT-Kanpur for carrying out a
comprehensive Source Apportionment, Emission Inventory, and
Carrying Capacity Study for Anpara City, District Sonbhadra, the
study is at advanced stage. The study is ongoing, and 1IT-Kanpur has

sought time till October, 20235 for completion.

=~ 5
/ C bl
? N\

Y

vii. Implementation of CEPI Action Points

_22'.That CPCB had required SPCBs to expedite CEPI action plans and devise
additional measures to reduce CEPI scores. In this regard, it is respectfully
submitted that Singrauli (U.P.) region of Sonbhadra district has been
classified as a Critically Polluted Area. A CEPI Action Plan has already
been prepared and is being implemented. For monitoring compliance,
CPCB has developed an online CEPI Action Plan Review Portal, wherein

State Boards are required to update progress. The CEPI Action Plan for
AMBRIS
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Sonbhadra is being periodically revised and updated in accordance by

UPPCB with prevailing pollution conditions.

Copy of the progress status of CEPI actions points of Sonbhadra has been

appended as Annexure-3D to the Committee Report.

viii. Inter-State Coordination
23.That CPCB had recommended inter-state meetings between SPCBs,
District Administrations, and other stakeholders such as RTO and Mining
Departments to address and resolve inter-state issues. In this regard, vide
meetings held on 26.08.2025 and 27.08.2025, directions have been issued
.o the District Magistrates of Sonbhadra (U.P.) and Singrauli (M.P.) to
‘.‘}nqnitor progress of CEPI action plan through joint meetings with
con.cemed departments. The District Magistrates have further been
directed to furnish monitoring reports to the Department of Environment,

Forest and Climate Change, Government of U.P., and to ensure uploading

of the same on the CEPI Action Plan Review Portal.

24 That 1t 1s respectfully submitted that the Deponent has taken diligent steps
in compliance of the directions passed by this Hon’ble Tribunal, and has

ensured inter-departmental coordination, constitution of committees, field

A_Mprepamion of reports in respect of the suggestions made

g5udt ";.‘.--'J'Jrl :.4(..\..
.
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in the CPCB report. Necessary remedial measures are being undertaken
and monitoring mechanisms have been institutionalized to secure
sustained compliance. The Deponent assures this Hon’ble Tribunal of its
continued commitment to implement the directions in letter and spirit, and

prays that the present affidavit may kindly be taken on record.

25.That the deponent is duty bound to fulfil the obligation which are assigned

under the law and directions passed by this Hon'ble Tribunal. The
Deponent is fully committed to ensure strict adherence to the orders of this
Hon’ble Tribunal and undertakes to faithfully comply with any further
directions or instructions that may be issued by this Hon’ble Tribunal,

without demur or delay.

26.Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

DE&NT
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Verified at (,J (g + onthis 8 day of September, 2025, that the

contents of the above affidavit from paragraphs | to 26 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

D NENT
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ANNEXURE-2
— & ol 1
== REGIONAL OFFICE, Mo
= v e Y/ LIFE
g 73 U.P. POLLUTION CONTROL BOARD Environment
SONBHADRA
e wem— Frera—
Ref.No.: G 1329/0.A. NO. 240/2024/2025 Date: 29.11.2025
Jar ¥,
Rrenfert w=ey,

Rva— e s eRa siftev, 7 Reeh § Rareia SRR viidem Fav—240 /2024

(300 Fo—596 /2025 T aML0R0 FH0—437 /2024) RITRYSN weyvr qfp A=l S9M IR

3% P 7 ama § qIRa sy Re5—09.09.2025 B U & W& F |

ey,

T SR e 7o TNT &Ra Ao, 75 e § Rarei RRFe Telide
7i0-240,/2024 (3MTS0T0 0596 /2025 TG SME0T0 0437 /2024) RITRISH srgwor qRp anfeey o
T it sfear 7 oy # wiRa s Rie—00.09.2025 FT T TR BE AN | qHH
e Wl gRT afern {9 T S—ure & &5 FT e I fRT1—26.11.2025 P RHAT TAT|
T A U & T A Y e T ABH afavad SR ¥ e g ¥

el T— IR |

Y0¥0 U9 e SR ar |

a3,

/i{q\“\w(

&,a}f‘aﬁuaﬁﬁm

yfdfefd—aen waieRer e (q9—2), So%o YguY Fig=r dIE, evaTs @ gEel wey I |

e
& st

BRI : AHT AT 162, STR AT (Fide 9vd) Blea)

RIGEHIW, WTIH—231216
-9 rosonbhadra@uppcb.in

Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
Robertsganj, Sonbhadra-231216

E-mail: rosonbhadra@uppchb.in
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HYad ARy o Fderor e

A TS B8R ifdeRer, 8 et # farei= aRfSHa Tteiiaee
wqR—240 /2024 (3ME0T0 0—596 /2025 TG 3IATF0U0 +0—437 /2024) RFRIeh
uguer gRp il 99 I oife 3fear 9 o § uiika amewr fasia—os.
09.2025 @ = H U 3T |

1.

2.

3.

gd H A0 WS ERT SffgeRvr, Ay fieell H fAR®IE SRR wliee Ho—
240 /2024 (JMGOU0 +0—596 /2025 Ud 3MTS0Y0 +0—437 /2024) RITRIC USWT HRH
qife=ll g™ I 3ifh sf0sar g 3 ¥ UIRd Qe fah—08.07.2025 & AJUTcl
H faTi$—26.08.2025 P U@ AfTd, IR, 99 Td STody URda fRT, Iouo
MG P IfeTeTd] H AW~ s dodb H fa¥ W Few & I gureld # Freaery
IS, WS @ UAid—G1072/0.A. No. 240/2024 f3AiH—26.082025 & #Edq W
Tl UM ¥R R =R At &1 7o+ fbar 1ar or—

YRR GATEBRI, Ngdhe a9 YHTT, XJdhe, dIT9s |
SURTCATE DRI, Tedlcli—gal, |9 |

&= AfIHRY, F0U0 UGy =T 918, AW |
7T TR ST SAHRI, A |

3rferemdT 3rf¥aT, Sowo STl i (UrvD), | |
. SRR SR, TR U=mad, MU, VS |

SR ST AT gRT aferar el &1 qd H el FReor faie—27.08.2025 T4
e i®—28.08.2025 HI fohar T o7 |

qd ¥ TSRl A8y, AIM9e gRT UAh—sil 1088 /3M0T0 F0—240 /2024 f&=Tidh—
03.09.2025 RT AYdd AT &1 Tl AT Y@ ¥fed, YATERl, 99 Ud SToAdry
IR SHRT—7, IJ0U0 T, eI, bl U fhar a1 o (Feea—1) |

I

. g, {10 I B8R A0y, 78 feell H AT 3M0Y0 H@—240 /2024 (3TS0T0

“0—596 /2025 Td 437 /2024) RIERICT uguer gfdd arfe=l 99 I sifh sfosa
H UTRd 3Mar fa-1$—09.09.2025 & =g 3 fFiaq &:—

".... 9. Request made by Learned Counsel for the applicant that if any
joint inspection of the affected area is planned in future by the State
authorities then one representative of the applicant may also be included
therein, has not been opposed by Counsel for State of Uttar Pradesh.

10. It has been pointed out that AIIMS, Bhopal has been involved in
carrying out the study of the affected area. Hence, on receipts of the report
from the AIIMS, Bhopal, State authorities will place it before the Tribunal.

12. Liston 02.12.2025."

. |10 TS B8R AMBIOT & IURIT AT & AUTA H &= BTy, 3040 Ugyol

3T 9re, AMYE & UAlB—Sll 1315 /31000 F0—240 /24 /2025 f&=i—25.11.2025
ERT Wgad A §RT Wl Gil™ gq [Qd®—26.11.2025 &I UwdNdd fbar 1,
dGJaR Ao Affd gRT 9forar ATl &1 erd el FRlerr faid—26.11.2025
DI IFT YBRYT ¥ AMAGH S AR YAIG qAT = Uil (RRIel uguor g
qifel) @& A fear T3 |

P;ﬂr/ /L~ L% \E/ Page 1 of 5
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feror @& SR AEfRIT JIFBRITT Ud SURTGd UhRoT H 3{Tdgdh /I9db Uferf=fer
IufRerg o—

i) it sreur g, el srfiadr, SR Uew ST v (wmiion), He9s |

ii) = Slousi0 foraml, \e™e yataRer fial, SoU0 UguYT fHE=vr 98, |AMvs |

iii) 5 S BAR, g TedIeTaR, dedlc—gal, A9 |

iv) ST T RO YIvSy, g9 SR, AT, TeA—ga!, A9E |

v) N 99 (e, &3 oRguTe Bicl, dedid—gal, A9g |

vi) 3ded &1 TR YF W0 FRIST RITRIG Uguor Jfad arfe=l, IH—uevs, aIu,
AFVE, Td 3 Ui s srenss R4, 7 g, o daen g9 |

ferfteror faTip—26.11.2025 & SR YR T el & AR W HI&I0T AT e 5:—

il

il

iii.

iv.

vi.

vii.

viii.

ix.

Hefia aferar e #9% Al dlawlieed faffics @GR IRAST & Mde #eg
UGe, SR UY &l AET ¥ IR BT 2 | Sa Wi b T di-3iifeed 24,
147156 eI T 82.671414 TR % |

I WA W RIS & SRE ATl @ U™l T g7 Al WROHFE  Afed
Dlablced fofice, gaIgall URIISHT gRT ATel @1 desilting &1 S WIfd WR U
T |

fApean Rea d9d AldT dlawies fafice, gErgen kAT &1 fodl Y yarR &
3T ISqare ATl ¥ yarzd el fhar Siran 2, e | g & SR
fobam |

I WA Y I 500 W 600 HICR B X UR orAT AT H S0 BIHA AR B
FHIY AL UQe @ A § Rerd ST @9 uiRASHT &1 IR 9 31 aTell ATal &l
ST HI—3ifEATH 24.136114 &AM UG 82.666548 MR WX eI 2 |

AU ATl & I W H 9T 1.0 fhamier &1 g W (R d1—iif$ea
24.122538 3METeN U9 82667721 QTRR) | UH—g& g AL U9l &I HMAT H sraferd
3METET BT STeral (o) 1 gEied R aferar Arem # varfa fear Srar 2
Acagard diarel TR (AT H1-AfEASH 24.119154 &N Ud 82.677513 QX)) W
fpean Rerd sfSHR TR BidM! SR U9l (BMETdl ST 2500) JMMETEl A SIfHd
BN ISl 99T YEIPpd (b S7h ATel § MR 8 mfud diavst urgy 3 fFeror
@ F9Y BXe] WIaol Yared g el arT T4 |

gferar ATAT TH0SI0UI0w0, WRFIR, TR U< Ud gHoclodiodio faved TR, #ey
UG & eI 9§ Yaled BId] §d T 7 9 8 fhamie g 9F #Rd 3¢ RE<
ST | fAa orar &, e [ sI-eiifeed 24.095712 3MeTeT UG 82.705951
SR & |

qferar AT & |HY Ryd SN 49 AT dlahieed 10, EIgall Urolae, e
DIablced folo WiSAT Uolde Td w99 UAociodiodo RITRIGT R ofa dieR
I WAATR (I090) | el AT g &1 Aefiie IFare vd axel didsl, el |
FaRT T8l b SIar 2 | YEIghd ITATE Bl YIS S¥e JueH, V9T i~ ud
RS anfe ¥ fdbam S 2 |

|dev & IRM FEEfeRaa el /sl ¥ |ael 9o Ud AEfie STaE @ Al @
FR fHar Tam—

ST L
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P00 I o Pr—anfSacH AT I

1. |ded dled PIADICSY | 24.146224 &Y Ud | Sol AT TebaAvT fbar
fafics, gargenl  URAIGH, | 82672687 QTR T |
g&rgell, AH9s & $0<IoUi0
SIS

2. | aferar g7 RIS dfse SR | 2414711 NI TG |9 H Yde 9 B8H B
YTl UG Wed Qe diex 82.671895 QEITRIR PR S AT UHA

&l BT ST AP |

3. | dferam Arelm e sl BHM | 24136114 3MeTY UG | STl AT YA bl
Afer 99 S ORATST | 82.666548 SRITR |
(=T UQE) ¥ M drefl ATell
gferar dre 4 e & 915 @
el (After Confluence Point
of M/s. Jayant Project Drain
meet in Ballia Drain)

4. | dforar Ao IR 9o AT | 24.122547  JeTY U4 | STl AT UHAUT AT
forst 82.667622 GEITRIR T |

5. | 3FSHR TR BiciMl §9 MR | 24.122538 & UG | AaRe] 9igy H  fA-e7or
A St TR fd887s | 82677513 QETRR T T e dad
TH0HI0TC0  Wfear,  lol yqiied 9 89 B BRI
(aferar Arer % e & 93) THAT Ul FE b

AT |

6. | MASDHY TR BicFl BT ATl | 24.119213 3METe U4 | ST T THAU [T
Jferar Al H e & SWRId | 82.677442 ST T |
BT TA

7. | dforar St e dolfTia 99T | 24.099388 3MeTiel U4 | STol AT ThAul fbar
(aTRET STatrery # e | d) | 82.700546 QETIR T |

8. |uAocIoWodl0  URHTR @ | 24100932 JMENT TH | ST AT YDA AR
sociodio & I3l 82.71336 QUIT<IR febar v |

9. | uAociodiodio  WRPTR @ | 24107397 IMETY I | STA AL THAU AT
THOTI0W0 & ISl 82.689576 QIR T |

X. 3NEfie goreal & g0cioqo / THOCI0q0 T dferdr el d 3= Icll & T4 bl BN

faeetyor 8 SR UQw UguUr fRFU 918, d@Ee; & GANTENEl H ST BRI AT g |
fgeryor S Smfr ¥ |

Xi. R & F9g ol T WIe Hel e B
gd # o T Haevr faid—27.08.2025 Td 28.08.2025 & QR &I BT, I0Y0 UGHUT

|

'Y

30T 98, MW gRT e R T 9o 1 & ddgl Sfd T U Sieifie Sars
& AT DI AervoT IR Heor (Feli-ih—2) |
ST AL | TETADl B AT FiRT Al & S wy url T |

IR JoY0 ST A (URA0T), A9S §RT ld—RIRYR & 27 UMl H 34 WIdl &
S/ UISTA BT AT UHAV BT B [AA[H—01.09.2025 DI HRIAT AT AT| Iad 27 THI &
T el /9goTel A1 & faverur e Hord (WelEie—3) | UTK fAvelyul JiRAT &
AR AF 02 I (UH—JdIGE Ud YH—URAIRI) H T Sl & TA1 H TARTSS &
AET ATH FEiRT A®l | 3ffee uril T 2| Sad Ui W S0¥0 Tl R gIRT uTsy

-
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TS & ARIH | YIS @l MYt B S W& 2| A8 fl v d e ® 5 oer #
Wﬁ@aﬁmﬁGeogenicﬁﬁl

9. drIfey SRR AMI=I, S0 STt v\ (UTHIOD), A9YE & UF G@I—6317 / TA—12 /06
fai—27.11.2025 ERT Hl0 I ERA ffdxur, v faeell # faorel= sfiovo wveum—
240 /2024 (JMSOU0 70—437 /2024) RETRIEH AT qfh difesl Ud = H UIRd Sfewr
faTI®—08.07.2025 & IIJUTe H W Afd, UIERvl, 99 Ud STeTTy qRad+ fI9HT, oo
UM DI AT H fa16—26.08.2025 BT T~ §g 48P & BRIGA DI AT RAT
U @ T B (BT Herd, He\d—3), it {6 faq 8-

GG H= ToiveT fag ST ST

1. The ground water quality of | SFU& WM¥g & OROA-RERIRN  d  Rerd
the area needs to be | Uoclotlodlo ARG Td BrFel W Wi, i,
extensively and regularly | PUIRCT 9 ®bd qAT ARG g b &F b
monitored by the ground | -9 10 failo R ﬁ_ Rerfer 27 1 & www
water department and | A MR ﬁ?l\_ﬂ?{ N aif a% A | STy
investigation be carried out g;l;i%' \"G"C*’&E';m Freprets @1 %Rgm@_\’ ?I'ﬂ;
3 Q?ﬂ g ATl AR ATefT
about the causes of ) ( AR 3 )
THoclollodlo &1 AHpd &3 B & DR URY
s [ &1 $R T8 IR T § | IDh AM A
G- ST BT URIEVT BT O J&T 8, 27 UM U
quality specifications. 211—55%303;0%5?2 Ei&;i}j ﬁg;g |08 et

occurrences of elements being
Iron, Flouride, Nitrates and
Mercury in  concentration
higher than BIS drinking water

2. The concerned department | SIS 98 & Yoid H FARIgS A IR qel 103
must provide safe drinking | Ml @1 120 IRTAT 8, D BRU SiUE § ABA
water in area where water | A JERT Sel Sfias ffem & sravia am™ Aqe
quality is not fit for drinking, UgSTel IS oM €1 S 103 UEl H W 54
either through water | M1 # Stergfd a%ET € B T 11 I ’i5_0—70
treatment plants or by ?g;%ﬁ # \gdlgﬁli\s PR g 1= clle C'*;T‘J'ﬁa’—fﬁ
i R 2 FARTgS J9Tfdd 38 T
supplying from other sources. S R
SHARI, 2026 Ao YUI B Semyfd  fHAT AT
T 2 |

10. AIIMS YU §RT 090 YWY 301 918, oRaTs & A1 MoU & 3I=Id SUG—HI9g
i Wrey A REd giolde &1 dR {6 o &1 &, e e vd ui Rure feraq
3

S.No. Title of the project Progress Report

1 Health related effects of air, water and soil pollution on | The study is ongoing, and
human beings, due to the Thermal Power Plants (TPPs) [ AIIMS has sought time
and other similar industries in Sonbhadra district of Uttar- | till December 2025 for
Pradesh. completion.
2 Investigating the Adverse Health Effects of Fly Ash [ The study is ongoing, and
Exposure on animal models and food animals in [ AIIMS has sought time
Sonebhadra district of Uttar Pradesh: Implications for | till July 2026 for
Human Health completion.

3 Evaluating the health impact of environmental pollutants | Timeline for completion-
in population of Sonebhadra district, Uttar Pradesh and | 31.01.2027
laboratory-based  three-dimensional lung  organoid
platform: A health assessment study.

o \E/ Page 4 of 5




11.

12.

1339

J090 USuY fRAU GIS gRT SMS03MS0¢I0 HMYR & HARIH W FURT &F  Tq
"Comprehensive Source Apportionment, Emission Inventory and Carrying Capacity"
@ eI A T g, R RuE g & T 2| Saa RuId @1 i< wu <
Peer Review & o) WfAfd & WHeT U=ih—H34575/UPPCB/CL/498/Peer Review/2024-25
Ui @1 T § (BRYfA Heore, Hera—4) |

Y FRfe@ier), A vs gRT 9=ia—H0f0310 / TH0ST0CI0 / el Tdhald & / 2025—26 /
5767 fadid—21.112025 (BRI Hel™, Hel\®d—5) I weiveyd, ffhear vd w@rey
HIR 30U0, WS, Bl UNT & §RT (A IR AT & g1 &3 & S —AmE § a1y
UGHU UG Sl H UeRTSS, 3iRRH, Algge @ A& W Afdd AT 9 W drel guWEl =g
A8 N, FAawR, sfacary Ud FdwR, 2025 Odb 25 Tol DI & A BRI T & |
Y Fafhedr IffeR), AFvs A U 2o & RUic & HIE—3TT, 2025 A TIRR,
2025 T Hel 2206 AU BT D AT B A3 fhar 71, rad F el 382 WSl
T W FHERT R ¥ RIFeT U T Ud YARISS | fel 654 ARG TN Ui T |

b

(?T‘aTagquUéﬁ)
I TRIATT
IFWRT, AIE

(Stou=io feramy)
AETID UITAROT I~
J0Y0 UGHT T 1S,

RIRCES

W

(MRaer amea)
SURTATIE BT,
qgdla—gal,
RIBLT

-
(srevT 1N7E)
syfererrdl Srfrg=

S0v0 STel A (o),
RIS
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Site Inspection Photographs of Joint inspection done on dated
26.11.2025 along with Applicant of Balia Nalla, STP & ETPs of
industries.

i

Fig:- Initial Point of Balia Nala, M.P.

Fig:- Sampling of final Outlet of ETP of M/s NCL

Fig:- Balia Nala De-silting at Initial Point by NCL . .
) Dudhichua Project
Dudhichua
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“» ' (i * ey 7
Fig:- Balia Nala Before confluence with NCL Jayant
Mine Drain

Fig:- Balia Nala after confluence with NCL Jayant
Mine Drain

_',\:.’ ; LSS o E 3, S ~ 1

Fig:- Joint inspection of team along with applicant
near Balia Nala after confluence with NCL Jayant
Mine Drain

o2 7 2008 11
b S o

Fig:- Joint inspection of team along with applicant
near Balia Nala
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Fig:- Balia Nala Near Balia Nala Bridge, Dudhichua,
u.p.

Fig:- Team near Balia Nala Near Balia Nala Bridge,
Dudhichua, U.P.

Fig:- Balia Nala Near Telagava Bridge
( Before Meeting in Rihand Reservoir)

Fig:- Sampling of final Outlet of STP of M/s NTPC
Shaktinagar, Sonbhadra
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E-Mail ld-eccdinsonebhadraa gmail.com CUG Mobile No.- +91 9473941817

M ~12-

&y e,
gy fFrga 9,
qE |
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fee— 2% 1] 2028

A0 TG sRa af¥exo 72 ool §IRT 30T0 o 240 /2024 (SME0V0 WO 437 /2024)
RiTRYeN wgvwr g aIfe=h 7 o7 IW e 3% 3ear 9 a9 § aRa Y e
08.07.2025 @ JUTe ¥ YW WRyg YATaRY, 99 T4 Serarg giRdc fawT, oo e
@ omeT ¥ RA® 26062022 H WATE 1200 9 WU 6@ B BRG DI

YT ATET YNV & T A |

SR fwge fa9w afm, Sowo wNH, d@TS @ U6 G- UAGIEL
656 / 81—7—2025—1805509 TATERYT, &9 Y§ SeraTy URAdH STJHNT—7 TS ol 29 ST 2025 @
w0 ¥ o Iy sRa aifdewer g fowell gRT 300 WHo 240 /2024 (3MEOV0 Ho 437 /2024) RERIeH
ey g aife @ 3=y s g i sfear 9 o § uRa ey fawie 08.07.2026 @ U
¥ yg@ «fvE, TRV, 9 U9 Sefarg gRadE T, Sodo AR @1 sregerdn H fisih 26.06.2025 B

AT 1200 IO AR JANY b B PG BT AT FAT FETER 8-

gema |
w0

TorveT famg

AT AT

1

The ground water quality of the area
needs to be extensively and regularly
monitored by the ground water
department and investigation be carried
out about the causes of occurrences of
elements being Iron. Flouride, Nitrates
and Mercury in concentration higher than
BIS drinking water quality specifications.

SIS AF9E @ IR RRIe A Rerd UH0SIoWIow0
SfdaTR .Yd @I W @ieyn, 491, HerEidr 9 odd
ol Fifdre gEgen @ &3 & s 10 fhdlo uied A
Rerfey 27 gl 4 awd 9 amenRa Yasid FreERil ®
AT | ARt @ T B B | Safe g Reweis @l
TR FaX TR (F0 & @1 WG &) g REsi TR
(aferar =rel @ UT) @ YER (SaTered] #fey @ OTH)
wHociodiodlo H AWHd &F BH B DR ST B
o™ &1 B T8 BT T 2 | SE IE A JIT o
] GLETT BT T IET §, 27 UM U9 faAE 28.08.2025
& Frligor & SRA 08 Wl @t e RUIE v & |
Hert= X Uftd far o w81 2 |

The concerned department must provide
safe drinking water in area where water
quality is not fit for drinking, either
through water treatment plants or by
supplying from other sources.

SHYE AIHE @ qoldl A JdRISS ¥ I & 103 THE
B 120 R B, e HRU GEUg § d@wd 9™
IeRa o ofled e @ siwrfa am a9 yasie
Ay fRafomefs 2 | 99 103 Tl A A 54 UTHT SeATygfd
@ O W& qAT 11 T A 5070 WRIEd BRI H STergfd
e g1 Uy o oRET @ @ wafy W R 9
TARISS AT 38 T UM ¥ U A1gA SRET BT B
wifey wR 8, el w8 9Has 2026 % o1 R STl

Office letter- 2025

feran ST e g |

CCrapy
(W%'
arferemeft arfra




1344 ANNEXURE-3A

EXECUTIVE ENGINEER, DIVISION OFFICE, U.P. JAL NIGAM (RURAL), SONEBHADRA.
DISTRICT LEVEL WATER TESTING ANALYSIS LABORATORY, SONEBHADRA.

Date of Sample Collection- 01.09.2025 Date of Sample Received- 02.09.2025 Date of Sample Testing- 04.09.2025 - 08.09.2  rc.1s131
Ref. Method of Analysis District Lab Lab State Lab.
1S: 1S: 1S: Tis: JﬂZS(Par!-II— :3025(Part| APHA 23rd | APHA 4500 - | APHA 23rd 1S: I1S: 1S: 1S :3025 - - - - -
3025(Part- | 3025(Part- | 3025(Part- | 23)2023 | 32):2019 | Edition- 4500- | NO3-Method |Edition- 4500-| 3025(Part- | 3025(Part- | 3025(Part- |(part 14) 2023
10): 2023 | 11): 2023 1 23 | Potentiometric [ Argentometri [ F method C D(U-V Sod method E|  40) 2023 46) 2023 21)2019
electrometri | gravimetric | and indicator | ¢ Method (Electrode | SCREENING | (Turbidimetri | EDTAtitrim | Calculation| EDTA
ric method | ¢ method ‘method method Method) 2017 [ METHOD) ¢ Method) | etricmethod | method method
2023
Unit NTU - mg/lor ppm | mg/lor ppm | mglorppm | mg/l or ‘mg/l or ppm | mg/lor ppm [mg/lor ppm| mg/lor |mg/or ppm| - ‘mg/l mg/l mg/l ‘mg/l ‘mg/l
- bom
‘Acceptable limited - IS 10500 : 2012 [ 65 500 200 250 1ppm [ 200 75 30 200 N [ 001 | 0001 0.01 5
le Limit in the absence of alternate source - IS 10500 : 2012 5 85 2000 600 1000 1.5ppm | Norelaxation 400 200 100 600 - No No No 15
relaxation relaxation | relaxation
Parameter testes Turbidity pH DS ‘Alkalinity Chloride Fluoride Nitrate Sulphate | Calcium | Magnisium | Harcdness | Conductivity | Iron Lead | Mercury | Total Zinc
S.No| Block Panchayat Village Location Sample ID Arsenic
1| Myorpur Pipari Pipari Pipari WSH 10217 1.850 | 8268 | 319.400 | 242.785 | 41.769 1.116 27.994 36340 | 30.400 | 34.747 | 218.460 | 807.000 | 0.179 [0.000| 0.000 | 0.000 | 0.016
2 | Myorpur Belwadah Belwadah Belwadah WSH 10218 | 5410 | 8882 | 365.100 | 218.095 | 31.824 2.655 15.318 92206 | 27.200 | 1.930 | 190.656 | 925.800 | 0396 |0.000| 0.000 [ 0.000 | 0.012
3| Myorpur | Chilkadand Barva Bhatvari Barva Bhatvari WSH 10192 | 4.430 | 9.507 | 632.500 | 230.440 | 180.999 0.517 50.019 20.042 | 33.600 | 100.280 | 496.500 | 1606.000 | 0.229 [0.000| 0.000 | 0.000 | 0.024
4| Myorpur [ Chilkadand Chil Chi WSH 10190 | 10.740 | 10.156 | 471.000 | 94.645 | 147.186 0.211 0.349 52.071 | 33.600 | 71.188 | 376.368 | 1254.000 | 0.000 [0.000| 0.000 | 0.000 | 0.000
5| Myorpur Khadiya Khadiya Khadiya WSH 10202 | 0.840 | 8.474 | 400900 | 24.690 99.450 0.180 90.048 31.098 | 49.000 | 40.538 | 289.956 | 1013.000 | 0.847 [0.000| 0.000 | 0.000 | 0.156
6| Myorpur Kota Kota Kota WSH 10212 | 2.880 | 8522 | 322.600 | 65.840 67.626 0.258 9.490 37.542 | 46.400 | 35.712 | 262.152 | 829.200 | 0.137 |0.000| 0.000 | 0.000 | 0.022
7| Myorpur | Paraswar Raja | Paraswar Chubey Paraswar Chubey | WSH 10209 | 3.120 | 8.822 | 269.600 | 172.830 | 49.725 0.293 2.138 39.001 | 41.600 | 22.199 [ 194.628 | 694.900 | 0.136 [0.000| 0.000 | 0.000 | 0.053
8 | Myorpur | Paraswar Raja | Paraswar Raja Paraswar Raja WSH 10203 | 11.160 | 8321 | 465700 [ 98.760 [ 103.430 0.349 20.596 41.032 | 113.600 | 22.199 | 397.200 | 1173.000 | 2.410 [0.000| 0.000 | 0.000 | 0.116
9 Myorpur_| Paraswar Raja | Paraswar Babu Paraswar Babu 'WSH 10208 [ 0.850 8.618 461.300 152.255 99.450 0.369 44.791 21.754 57.600 | 53.152 | 361.725 | 1191.000 | 0.058 |0.000| 0.000 0.000 | 0.050
10 | Myorpur Chilkadand Ranibari Ranibari WSH 10191 [ 6.880 9.756 481.900 111.105 171.054 0.230 32.650 33.422 51.200 | 58.876 | 369.396 | 1252.000 | 0.004 |0.000 | 0.000 0.000 | 0.016
11| Myorpur Chanduar Barwani Barwani WSH 10205 1.140 | 8518 | 423300 | 172.830 | 67.626 0.795 26.738 49302 | 32.000 | 52.121 [ 293.928 | 1037.000 | 0.258 [0.000| 0.000 [ 0.000 | 0.014
12 | Myorpur Basi Basi Basi WSH 10199 | 0.280 | 9.036 | 422.400 | 176945 | 89.505 0.577 37.075 20714 | 30.400 | 30.886 | 202.572 | 1068.000 | 0.154 [0.000| 0.000 | 0.000 | 0.067
13 lyorpur Misira Bhairwa Bhairwa WSH 10206 | 2.680 | 9.093 [ 275100 | 61.725 37.791 0.494 6.741 10555 | 27.200 | 6756 | 95328 | 710.300 | 0.080 [0.000] 0.000 | 0.000 | 0.025
14 lyorpur Chanduar Chanduar Chanduar WSH 10204 | 2.830 | 8578 | 275700 [ 111105 | 57.681 0.308 45.509 57.792 | 40.000 | 31.851 | 230.376 | 704.600 | 0.074 [0.000] 0.000 | 0.000 | 0364
15 yorpur Dharsadi Dharsadi Dharsadi WSH 10213 | 1470 | 8576 | 448100 [ 222210 | 65.637 0.475 3.549 37.701 | 27.200 | 43433 | 246.264 | 1113.000 | 0.127 [0.000] 0.000 | 0.000 | 0.068
16 lyorpur Jamshila Jamshila Jamshila WSH 10207 | 82300 | 8957 | 263.800 [ 37.035 [ 137.241 0.049 3.944 43.824 | 22400 | 7.722 | 87.384 | 668.900 | 0.007 [0.000| 0.000 [ 0.000 | 0.031
17 lyorpur Misira Jogi Chaura Jogi Chaura WSH 10211 [ 101.000| 8.268 | 383.000 | 160485 | 53.703 0.263 7711 31683 | 44.800 | 42.226 | 285.984 | 955.400 | 0.141 [0.000| 0.000 | 0.000 | 0.002
18 yorpur | Kohrauliya Kohraul Kohraul WSH 10201 [ 218.000 | 8.181 | 250.000 | 90.530 43.758 0.138 7.148 41.546 | 87.384 | 28.956 | 206.544 | 620.600 | 0.049 [0.000| 0.000 | 0.000 | 0.011
19 yorpur | Kohrauliya Kohrauliya Kohrauliya WSH 10200 0.030 | 8215 [ 490.200 | 135795 [ 153.153 0.272 46.495 36332 | 28.800 | 42.468 | 246.264 | 1223.000 | 0.174 [0.000| 0.000 | 0.000 | 0.032
20 lyorpur Misira Marrak Marrak WSH 10216 | 5960 | 8.070 | 364.100 [ 325.085 [ 49.725 0.261 15.306 40459 | 54.400 | 47.295 | 329.676 | 939300 | 1.923 [0.000| 0.000 [ 0.000 | 0.089
21 | Myorpur Misira Misira Misira WSH 10210 | 0270 | 9.029 | 236.500 | 61.725 31.824 0.168 0.650 7293 | 22400 | 7721 | 87.384 | 586.500 | 0.138 [0.000] 0.000 | 0.000 | 0.006
22 | Myorpur Parasi Garbandha Garbandha WSH 10195 | 0.980 [ 8592 | 450.100 | 205750 | 129.285 0.591 50.761 21210 | 43.200 | 45364 | 293.928 | 1124.000 | 0.025 [0.000] 0.000 | 0.000 | 0.016
23 | Myorpur Parasi Kakri Kakri WSH 10198 | 3.160 | 8958 | 438.900 | 341545 | 99.450 0.393 51.473 20686 | 38400 | 70.460 | 385.287 | 1172.000 | 0.226 |0.000| 0.000 | 0.000 | 0.015
24| Myorpur Parasi Partaliya Partaliya WSH 10194 | 0350 | 9.287 | 497.100 | 198.760 | 53.703 2.419 12.187 28712 | 40.000 | 43.433 | 278.040 | 1242.000 | 0.007 [0.000| 0.000 | 0.000 | 0.031
25 | Myorpur Parasi Rehata Rehata WSH 10193 | 1420 | 8721 | 249.600 | 111.105 | 79.560 0.080 37.509 36.998 | 65.600 | 38.608 | 321.732 | 728.500 | 0.002 [0.000 | 0.000 | 0.000 | 0.001
26 | Myorpur Parasi Parasi Parasi WSH 10197 | 4630 | 8730 | 527.500 | 172.830 | 151.164 0.395 50.067 44.484 | 54.400 | 59.842 | 381312 | 1324.000 | 0.226 |0.000| 0.000 [ 0.000 | 0.015
27 | Myorpur Auri Auri Auri WSH 10196 | 3.580 | 8.918 | 410.800 | 41.150 37.791 0.238 50.081 44242 | 38.400 | 17.373 | 166.824 | 1017.000 | 0.015 [0.000 | 0.000 [ 0.000 | 0.037

Yicha Shih ,
TAsha Singh) (Rajat Kumar Maurya) (Arun Singh)
Lab Assistant Microbiologist Executive Engineer
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farawor |
SLNO. [ Block Name Village Name Name of scheme Sergfd @1 Rerfa
(55 <frex ufer =afe)
1 2 3 5 6
ECE ERICIN Siell dIGTqR U9 9 UISTel ATeTl &
2 |&wh EEN] Sl JIGTYR U A USTel AToTl &
3 [aweh HERT el SR I FE WIS Arorl g
4 |owh [CIRIEESI] el dISTYR UTH g UISTel ATSTl Ell
5 [ARER et Sl SISTR T 98 UASTd ATl &l
6 [awh ERCZEN el dISTgR U9 F9E ugoTel Irof] &
EEE]] SHIa Sl dIGYR U A UdSTel ATeTHl &
8 |gw AT el el SR I T WISt Arorl g
9 |awn a_d Sl dISTqR UTH A UISTel AToTl &
10 [aw AT Sl dISTQR 9 A9 yIoTd Jror] &f
11 [RIRgR EASINE EEIEISENPIGIGEERESCIRIN R &l
12 [RIRR Bl el dIGTYR U A UdSTel ATeTHl g
13 |awn Herar el SR I T WIS Arorl g
14 |[RIRER EEIEE Siell JIGTqR U9 g UISTel AToTl &
15 [RIRYR fRrerar el dISTR 99 9 ugoTd Jror] &
IECE BIRIR el SIGTqR U9 g UISTel AToTl &
17 |9 EEEES] Sl JITYR U A UASTel AToTl &
18 |awe TR el SISTR I FE WIS Arorl g
19 [RIRYR NSRS Sl dISTgR 99 F9E ugoTdl rof] &
20 [gwr R=E el el TR I 9 UISTd Jror] &f
21 [eweh SEUISICEN el AR I Y UISTd ATorl g
22 [RIRER AT el ITYR U A UISTel AToTl &
23 [qweh SEN] el TR I T TS ATorl g
24 [RIRR T3 el dISTQR U9 98 ugoTdl Jrof] &
25 |aw SRCER] Sl IR U g Uoiel ATor] &l
26 |@ SRR el IGTqR U4 g Uil ATeTl &f
27 [RIRR SISEN] el dISTR 99 9 ugSTd rof] &
28 [gw Sull el SR I FE WIS Arorl B
29 |@w EEEal el dIGTYR U A9 UGTel AToTl &
OINEER] EIE] Sl IITgR U g UFoiel ATor ] &l
31 [RIRER R el SIGTQR U4 9 USTel AToTl &f
32 [@9 YR el IIOTYR U A USTel AToTHl &f
33 [qweh EIEES el SR I T WIS Arorl g
34 [g SR el dI9TR I g YISt ATor] &
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SL.NO. [ Block Name Village Name I It of scheme Sremgfer @1 Rerfa
(55 Tirex ufr =afam)

1 2 3 5 6
35 [FIRER HAT el SITQR T g UIeTel AToTl Bl
36 [FIRER SIS el dIST9R U™ 8 UISTd ArST ] El
37 [ewh SIRE el SR I T WIS ATor] B
38 g9 SNEEN el dISTqR U™ 8 UhSTel AT &l
39 |qu SNSRI el SR I i TISTd Arerl af
40  [gu THIAN el dISTqR U9 8 UgSTdl AT Bl
41 [=RR TRIRYR el ISR U™ 8 UISTd AT El
42 [RIRYR TfeyR el SIOTgR U A UISTel AroTl H
43[R SIEES el JIGTYR U4 g UdSTel AToTl &
44 | FHIRAT eI UM A8 UISTe ATorT &f
45 |am= gl &)1 U g8 UISTel YIoil &
46 [@mo= EIFECIREN BRI UM Y8 UISTel ATSTT &f
47 |=a= SIS I I W UISTel ATl B
48 [=ma= YIoRETS BRI YT W YIS ATST] &
49 | TRE I UM A8 VST Aol &f
50 [RIRYR EECIES] Rl defareg UTH T STl ATl &l
51 |RIRYR ENGIED]] ORRAT defdTee U1 AHE UASTel ATSil &l
52 [RIRER HPRT WRTAT derareg I 8 UgoTel Ararl Ell
53 |=iRgR PRI W R JofdTas I g RISTel ATor] Bl
54 [RIRER AR SIRET R JodTeg I T URISTel AToT] El

A
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ANNEXURE 3C

BRATTY IR M1, Wvs HRITT, 8090 STt e (UTHIoT), |4 |

SIS HIFE H FARISS YHIIad I, RS9 50—70 URRIT STemyfe @1 ST R&l 2 | 9 &Ry
g UIRY oI SRET &1 wrd wIfa R 2

SLNO.| Block | Village Name Name of scheme Fewon

1 Nazme 3 5 6

I (@ |99 STl JIGTYR U™ FHE UASTe ATOIT 31 STegfd 1 JET 2 |
2 (@ [EeRT il SIOTYR I FHE UISTd ATl I STeTgfcd 1 JET 2 |
3 [ (gETEE STl JISTqR U™ |HE USTel ATl SINEIERIF GRS R
4 g SRR SiTell dISTqR UM 8 UIoTdl AToll 3R STyl &1 & = |
5 [ARER  |@rem el SIOTR U R UISTe ATor] 31 STeTgfc 81 <& 2 |
6 |RIRYR |Aw cren  [3er dISTYR U AHE UgSiel ATSil 31 STTgfd &1 JEl 2 |
7 [RRER  [fBRfde el SIOTYR I FHE UISTd ATor] Hifirep STyl 1 &l 2 |
8 [FRER |[fver Sl ISR UM A UISTd TSl 31 STemgfd &1 J&T 2 |
9 |=IRgR  |RErwd el dISTR U™ |HE Ugiel ATor 37 STeryfct & &l & |
10 [ARER [9RRT STl JIOTqR UM AHE UASTel ATOTT 311 STemgfd &1 J@l o |
11 [RIRQR  |SRITar SiTell dIST9R U8 8 UISTdl AToll 3R STTYfel &1 &0 & |

W

SrfereiY ST
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ANNEXURE 3D

BRI AR AT, WS BRI, 8090 W i (UrivD), | |

ST IS H FeRIgs g9Tfad I, S8 Uiy g SR Ud dodwl i Ui R 8§ BT

[ECEl
SI. NO. | Block Village Name Name of scheme feaoft
Name

1 2 3 5 6

1 [l [degere, el IIOTqR U W8 UIoid AT [UT8Y offs+ SRET &l $1d WId | ¢ |
2 el |FaStE Siell dIOTqR UM W8 UIolel Aol [U1gY e SRET &l BRI Wid R & |
3 (a9 |rEeT Sl IIOTqR U 8 Ui AT [UT8Y offs+ SRET &1 $1 WId | 2 |
4 |RIRR [RRYR Sl dISTqR UM 8 YIoiel Aol [Urgy g SRET &l Bl WIfd R & |
5 [RIRQR = STell dI9TqR U4 A8 YISl AloAT U189 o8 CReTT &l $RI WIfd R 2 |
6 [FRER [T el SR I T WIS Ao (918 AT SRET BT B WY W 2|
7 |RIRYR [RIAUER el ISTqR U™ 8 UISTd ATl |UTSY oflgd SR &1 &1 Wi W 2 |
8 [RIRYR [@RmE Sl IITqR U W8 UISTd AT 0T8T offs+ SRET &l $1d WId | ¢ |
9 |[RIRYR |SRET el dIST9R U™ 8 UISTd ATl [U1ST oflsd SREAT &1 b UIid 0R 2 |
10 [RIRQR [AITSET STl IISTR UM W8 ISl Il [U1SU s+ CReT &1 BRI WTfd WR 2 |
11 [g&r  |oer el IR U T8 UIId AT [UT8Y oS SRET &l $1d WIfd R ¢ |
12 |gel  [@Eot STl IISTYR UTH A8 UIGTel JIST  [UTSY g SR Bl BRI WA R & |
13 |g€  |sRrgd @ [Sel dISTQR U9 g UASTel AISHT [UTSY elgH SRET bl Bl Wi WR g |
14 |g&r  [dTsR Siell dISTgR U4 g Ugolel Irof] qIsy olled SR &1 BRI I IR 2 |
15 [g=r  |=siel STl IISTR UM FHE UISTd AT [U1SY oS+ CRET &1 BRI WIfd WR 2 |
16 [g&t  [Fwa=n el TR I FE WS AT (U oS SRS & S W W 7|
17 |g€l  |[UwRSE Sl dIOTqR UM W8 UIoidl AT [U1gY dTsd SReT &l BRI WIfd R & |
B [gft  [worEs el SISTR I T U Ao (918 TS SRET BT BRI W W 2|
19 |g&l  |SHRSEl Sl ISTqR UM 8 UIolel Il [U1gy g SRET &1 Bl Wifd R & |
20 |gEl  |SERSTED eIl SISTYR UTH FHg UgoTel GIofl ISy <Tgd SR BT BRI WIfd R B |
21 [g&  [TomersRar 3Tl I9TQR U @R U ANl [U1SY oigd SRS & 1 W W B
22 g€l g JHAR UM THE UISTel ATl TS g SRS BT Bl WIfd WR 2 |
23 |g@l  [qEE=dr AR UMM Y UgSiel ATl g9 g SRS & S W WR 2|
24 |3l |9Erg JHAR I FHE YISTel TSI qIsy <lled SRS BT BRI I IR 2 |
25 (gl [ JHAR UH 8 YIS GIoi1 ISy olgd SReT BT BRI WIfd R 2|
26 [g&1  [dardt JHAR UM T8 YISl JIotl ST ofTs SR &l HR IIfd W 2 |
27 3= (ferEE JHAR U TG YISl ATl IS oS+ SRS &1 Bl WIfd WR 2 |
28 [g&1  [wRrFOTR HAR UM FHE YISl ATST] UTSY A8 SR BT BRI WA 0R 3 |
29 [g@I  [eMaR JHAR UM THE UISTel ATl UISU S1g SRS BT Bl WIfd WR 2 |
30 [gEr  [Cer JHAR U THE YISl ATST] ISy s CRET BT BRI WIfd R 2 |
IS IEDISS JHAR I FHg YISTSl TSI ST ofTs SR &l Hr WIfd W 2 |
32 [gE  [Sagw IHAR U THE UISTed ATl UTSU TS SRS BT BRI WTfd WR 2 |
33 (3@l [RWR JHAR UM FHE UIoTel ATl UTSY AR SR BT BRI WA 0R 3 |
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SI. NO. | Block Village Name Name of scheme fewoft
Name

1 2 3 5 6

34 [gET  [HeER IHAR UTH FHE UISTel AT I8y <+ SR BT B W TR 2 |

35 |g&! |99 GodR (SR U HE UgSTel AT UIgY AT SRS & B W &R 2|

36 |gal  |oRdl Slofdl  |IaR UTH FHE UASTA Aol qIsy ITed SR &1 BRI W IR 2 |

AE R RS TSR YT HE UFSTel ATST] 311 w9 I STaTyfel @l o <& 2 |
AR BRI H STAYfe] B UTSY TS
IR &1 BRIarE ufhari= 2|

38 [AME  |qrrard BRI BT I T YISTel ATl ISy Tsd SR BT d1d Wi 0 2 |

W




1350 ANNEXURE 3E

EXECUTIVE ENGINEER, DIVISION OFFICE, U.P. JAL NIGAM (RURAL), SONEBHADRA.
DISTRICT LEVEL WATER TESTING ANALYSIS LABORATORY, SONEBHADRA.

Date of Sample Collection- 28.08.2025 Date of Sample Received- 29.08.2025 Date of Sample Testing- 02.09.2025 - 08.09.2025 Teas191
Ref. Method of Analysis District Lab Lab State Lab.
1S: 1S: 1S: |I—§ : JﬂZS(Pzrl-ll—S :3025(Part| APHA 23rd | APHA 4500 - | APHA 23rd I 1S: 1S: 1S : 3025 - - - - -
3025(Part-| 3025(Part- | 3025(Part- | 23)2023 | 32):2019 | Edition- 4500- | NO3-Method |Edition- 4500-| 3025(Part- | 3025(Part- | 3025(Part- |(part 14) 2023
10): 2023 | 11): 2023 16): 2023 | Potentiometric [ Argentometri [ F method C D(U-V Sod method E|  40) 2023 46) 2023 21)2019
electrometri | gravimetric | and indicator «© Method (Electrode [ SCREENING |(Turbidimetri| EDT: im | Calculation EDTA
ric method | ¢ method ‘method ‘method Methed) 2017 | METHOD) «©Method) | etricmethod | method ‘method
2023
Unit NTU - ‘mg/lor ppm | mg/lor ppm | mg/lorppm [ mg/l or ‘mg/l or ppm | mg/l or ppm |mg/lor ppm| mg/lor |mg/lor ppm N ‘mg/l ‘mg/l ‘mg/l ‘mg/l ‘mg/l
- bom
Acceptable limited - IS 10500 : 2012 1 65 500 200 250 1ppm 45 200 75 30 200 - 1 001 [ 0.001 0.01 5
Permissible Limit in the absence of alternate source - IS 10500 : 2012 5 85 2000 600 1000 1.5ppm | Norelaxation 400 200 100 600 - No No No 15
relaxation relaxation |relaxation|
Parameter tester Turbidity pH 05 ‘Alkalinity Chloride Fluoride Nitrate Sulphate Calcium | Magnisium| Haredness | Conductivity | Iron Lead | Mercury | Total Zine
S.No| Block Panchayat Village Location Sample ID Arsene
1| Myorpur Kota Kota Green Hot Coliny 143188 | 95370 | 7560 | 524.000 | 290.000 | 17.250 0.300 1.230 10.330 | 86.000 | 32.990 | 350.000 | 624.330 | 0.004 [0.000| 0.000 | 0.000 | 0.000
2| Myorpur Kota Kota Old Kota Basti 143189 | 3.740 | 7.760 | 450.000 | 215000 | 17.250 0.140 2.000 12.000 | 76.000 | 29.250 | 310.000 | 827.670 | 0.750 [0.000| 0.000 | 0.000 | 0.205
3| Myorpur Kota Kota Kota 143190 | 57.800 | 7.860 [ 518.000 [ 240.000 | 24.640 0.200 1.200 18.000 | 88.000 | 32.910 | 355.000 | 514.670 | 0.019 [0.000| 0.000 | 0.000 | 0.004
4| Myorpur Kota Kota Hanuman Mandir 143186 | 44.830 | 7.840 [ 340.000 [ 180.000 | 12.320 0.100 1.200 4.000 12.000 | 24.320 [ 180.000 | 198.670 | 0.132 [0.000[ 0.000 | 0.000 | 0.012
5| Myorpur | Chilkadand Chilkadand Near Chandoli WSH 10190 | 10.740 | 10.156 | 471.000 | 94.645 | 147.186 0.211 0.349 52071 | 33600 | 71.188 | 376.368 | 1254.000 | 0.000 [0.000| 0.000 | 0.000 | 0.000
6 | Myorpur [ Chilkadand Chilkadand Premnagar 143183 | 3.370 | 6.910 [ 160.000 | 40.000 9.860 0.110 1.100 4000 | 24.000 | 13.400 [ 115.000 | 1240.000 | 0.660 [0.002] 0.000 [ 0.001 [ 0.075
7 | Myorpur | Chilkadand Chilkadand Shivaji Nagar Chilkatand | 143184 | 24.730 | 8230 | 590.000 | 410.000 | 78.840 1.400 6.100 27670 | 16.000 | 30.440 | 215.000 | 626.130 | 0.003 [0.000| 0.000 | 0.000 | 0.006
8 | Myorpur | Chilkadand Chilkadand Ambedakar Nagar 143199 | 2.890 | 7.820 | 92.000 | 25.000 7.390 0.100 1.130 2.000 16.000 | 6.090 | 65.000 | 169.100 | 0.014 [0.000| 0.000 | 0.000 | 0.007

Vicha Shib ,_Q S )
(Asha Singh) (Rajat Kumar Maurya) (Arun Singh)
Lab Assistant Microbiologist Executive Engineer
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e wem— Frera—
Ref.No.: G 1329/0.A. NO. 240/2024/2025 Date: 29.11.2025
v §,
Rrenfert w=ey,

Rva— e s eRa siftev, 7 Reeh § Rareia SRR viidem Fav—240 /2024

(300 Fo—596 /2025 T aML0R0 FH0—437 /2024) RITRYSN weyvr qfp A=l S9M IR

3% P 7 ama § qIRa sy Re5—09.09.2025 B U & W& F |

ey,

T SR e 7o TNT &Ra Ao, 75 e § Rarei RRFe Telide
7i0-240,/2024 (3MTS0T0 0596 /2025 TG SME0T0 0437 /2024) RITRISH srgwor qRp anfeey o
T it sfear 7 oy # wiRa s Rie—00.09.2025 FT T TR BE AN | qHH
e Wl gRT afern {9 T S—ure & &5 FT e I fRT1—26.11.2025 P RHAT TAT|
T A U & T A Y e T ABH afavad SR ¥ e g ¥

el T— IR |

Y0¥0 U9 e SR ar |

a3,

/i{q\“\w(

&,a}f‘aﬁuaﬁﬁm

yfdfefd—aen waieRer e (q9—2), So%o YguY Fig=r dIE, evaTs @ gEel wey I |

e
& st

BRI : AHT AT 162, STR AT (Fide 9vd) Blea)

RIGEHIW, WTIH—231216
-9 rosonbhadra@uppcb.in

Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
Robertsganj, Sonbhadra-231216

E-mail: rosonbhadra@uppchb.in
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CENTRAL LABORATORY,UPPCB,LUCKNOW

ANALYTICAL REPORT OF SAMPLES OF SONEBHADRA (Balia Drain)

Date of sample collection: 27.08.25
Date of sample received: 29.08.25

s. Parameters
No Code LIMS ID Sampling Location
Conlneti
pH | Turbidity °3i‘:;°" Color |DO(mgl)| BOD | cop | Tss TDS
m;
oo | E meD) | @mg) | () | (med
o .
1 | wyais2 | 33520750 | Bae drain after confluence point} ., 802 7414 60 428 121 68.0 56 452
of Jayant
— o
2 | ws3 | 33520854 | B2 OEIN neakballaidrain bridge ]l <5 226 621.9 40 479 83 376 48 378
Dudhichua
3 | wjisa | 33520060 | B nalarafter:meeting of 7.42 56.1 612.7 40 450 78 220 52 370
Ambedkar nagar drain
4 | wyass | 33530150 Balia nala near Telgav bridge |, ;¢ 387 245.7 2 Nil 129 284 48 162
(Before meeting)
5 | wyi1se | 33520444 Drain Ambedkar nagarcolony | - ; g 4638 579.2 40 129 99 24 36 362
sewage near Sitaji nagar
Standards 551090 | - - 30 250 100




e

Date of sample collection:27.08.25
Date of sample received: 29.08.25
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Code | LIMS ID Location Parameters
Phosphate-
NS Hkiardne I-(Ifal;mm IV]I;g[;esmm Chloride [ T.Coli F.Coli | Fluoride Sulpha phosphorou s| Nitrate
0. ss(mg/| Hardness ardness (mgl) | (MPN/10 | (MPN/10| (mgh) e (mg/l)
) (mg/h (mg/D Oml) Oml) (mg/ (mg/)
Balia drain after
1 w/1152 | 33529750 confluence point 488.4 208.4 280.0 22 3900000 | 1700000 0.34 60.4 0.088 0.81
of
Jayant
2 | wyi1s3 | 33520854 | BRliadrainnearbalia | o o0, 0 149.2 17 | 5400000 | 2400000 | 0.288 | 45.0 0.068 0.72
drain bridge Dudhichua
Ballia nala after
3 w/1154 | 33529960 | meeting of Ambedkar 361.6 226.8 134.3 16 2100000 | 1300000 0.26 426 0.072 0.74
nagar drain
Balia nala nearTelgav
4 w/1155 | 33530150 bridge(Before 230.0 128.8 101.2 12 1700000 | 1100000 0.16 38.8 0.044 0.42
meeting)
Drain Ambedkar nagar
5 w/1156 | 33529444 colony sewage near 338.0 184.4 153.6 25 330000 170000 0.248 58.6 0.120 0.64
Sitaji nagar
Standards
- . - - - - 2.0 5.0 -
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CENTRAL LABORATORY, UPPCB, LUCKNOW

ANALYTICAL REPORT OF SAMPLES OF SONEBHADRA (INDUSTRIAL)

Date of sample collection: 27.08.25
Date of sample received: 29.08.25

S, Parameters
No LIMS ID Sampling Location
) pH TSS(mg/l) | TDS(mgl) | TS@gl) | BOD@mgl) | COD(mgl)
33521290 . .
1 NERBYdaichas)Freject 7.05 26.0 368.0 394.0 32 15.2
(Outlet of ETP) -
33522785 7.63 52.0 284.0 336.0 26.0 48.0
2 M/s NTPC Singauli Super Thermal Power .
Station, Shaktinagar,
(Outlet of ETP)
7.53 18.0 352.0 370. 5.0 28.0
’ 8 a2a2e0d M/s NTPC Singauli Super Thermal Power 00
Station, Shaktinagar
(Outlet of STP)
‘ Standards 5.5 to 9.0 160 - - 30 250
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oS00 BeF H Ruid

By ¥ varw wera fafed TARES ¥ TR Rew fd 1
P A 1 fArawer At 7 fawer [ @ R |
( Rifeearera &1
HOW0 i TRRBAT DA AT W W - af¥ad)
nfY
W | STmRa PR | | SyEiRa | YwR
HoTHO0
1 18-08-2025 ‘sﬁﬁg’\’ ‘fi’cﬂ?? 72 12 4 8 12 11 1
RIRYY
2 20-08-2025 (&SRt 68 9 2 7 9 9 0
3 22-08-2025 |derEeel 74 8 3 5 18 18 0
Hog=oo
4 23-08-2025 |STTeiret 88 30 8 22 26 24 2
RIRYY
5 28-08-2025 |@=iT 35 0 0 0 0 0 0
6 03-09-2025 [dT0 0 WrEURR T 79 4 4 0 15 15 0
7 04-09-2025 [RifETararR FERy 72 5 5 2 60 60 0
8 06-09-2025 |PrexT 125 6 6 0 0 0 0
9 08-09-2025 |THZATETR 110 15 15 3 90 90 0
10 10-09-2025 [RSTieTet 45 0 0
11 12-09-2025 [UaTId o+ SISEx 76 18 18
12 15-09-2025 |%Hsa1 9 TreR<El 158 18 18 5 110 110 0
13 | 16-09-2025 [urel (dlog=owio Har) 45 0 0 0 5 5 0
14 [ 19:09-2025 i:?m)m (frow=oeilo 57 0 0 g o | o 8
15 %Oﬁ‘ﬁoqﬂo Egaﬁ () 241 10 10 0 6 6 0
23-09-2025
16 NRCRREIERIRRECE ] 155 13 13 0 4 4 0

29-09-2025

Q@ Scanned with OKEN Scanner
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17 29-09-2025 |TESATHIGIRY T U TR 145 0 0 0 12 | 112
18 03-10-2025 |wenfis ey aRast 83 30 30 0 0 0
19 10-10-2025 |g=mard ¥a+ Tfda=R 85 15 15 0 0 0
20 14-10-2025 |S=a waifde femed ame=r| 116 179 133 46 8 8
e dgaa

21 17-11-2025 . 53 1 1 0 27 25 o S
22 | 17112025 |78 SN 63 5 5 0 50 50
23 18-11-2025 |PYASTS 55 1 1 0 1 1
24 19.11.2025 w 30 0 0 0 18 18
25 20-11-2025 |TCETR 76 3 3 0 64 64

AT 2206 382 294 98 654 | 649

Q@ Scanned with OKEN Scanner
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Ref. No.:H %Y € 2-§/UPPCB/CL/498/Peer Review/2024-25 Date: |2 ] 1 lr){
To,
1. Sh. Kamal Kumar, Scientist - ‘E’, 2. Prof S.P. Shukla, Dircctor,
Regional Directorate, Central Pollution Control Rajkiya Engineering College, Banda,
Board, Lucknow, Atarra, Uttar Pradesh- 210201.
Uttar Pradesh- 226010.
3. Dr B. Sreekanth, 4. Shri Anand Kumar Anand,
Senior Scientist, Environmental Engineer, Incharge C-1,
CSIR- Indian Institute of Toxicology Research, Uttar Pradesh Pollution Control Board,
Lucknow, Uttar Pradesh-226001. Lucknow, Uttar Pradesh-226010.

Subject: Submission of final reports of ‘Comprehensive Source Apportionment, Emission
Inventory and Carrying Capacity’ for Anpara, Gajraula and Raebareli by IIT- Kanpur for
review and acceptance.

Sir,

In reference to the subject, it is to inform you that the soft copy of the reports of
‘Comprehensive Source Apportionment, Emission Inventory and Carrying Capacity’ for Anpara,
Gajraula and Raebareli conducted by IIT- Kanpur have been submitted to UPPCB through e-mail.

In this regard, it is requested to the peer review committee members to provide their views
and suggestions/ comments on the said reports to UPPCB so that aforesaid suggestions may be
included in the final report.

Enclosure-As above.

Sincerely yours
Digitally signed by
IMRAN AHMAD KHAN
In-(hakge,1Ced ka2 02boratory
14:26:03

Copy to: Member Secretary, Uttar Pradesh Pollution Control Board for information, please.

In-Charge, Central Laboratory

A—128, fgfa @vs, T TR, TC-12V, Vibhuti Khand, Gomti Nagar,
qAGTH—226010 Lucknow-226010

Y 1 522-2720831, 2720828 Phone :0522-2720831, 2720828
B : 0522 — 2720764, 2720676 Fax : 0522-2720764

$9a : info@uppcb.in Email :info@uppcb.in

Jg9Ige  : www.uppcb.com Website : www.uppcb.com



